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SHRI KHAN GHUFRAN ZAHIDI (Uttar
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31, (st Sfiren RemwE e (Jorm):
Yg 5 WAERT T8l B, TR B SRR B
o (FAIF).... T TWR B SRRTHE 2, I8 3
B AR .. (AGETH)....

ft I g HSRY: TR B wfewT F a8 W 39
AT Pl ISTAT AT IET E ... (TFIH)....

it 9l : 3/ |re WA . (gu™). ..
o e Sl e 8 didad!, 9iferg
.. (TFEM)....

3t 79 A (FER): vl weiga, &4 9
e BT AT a1 7Yl

sft swumafer 7, ... a8 8 T oW A B
TS| ...(JAYM)... I8 3¢ 81 T 7T 8
defwl, W HEEl L (aue)...
A, .. ... PR St BT 371, Sud 919
1 PE AT 81 ... (FaEm)....

it TR ATET: WW...

off gumfer: §9 w1 fb §9 ReR @ B fear
Bl... ¥ o8 R 2 ... (saum). .

sff T qIed: WX, IS S Adl GBI Afed
TE AT

sft |yt o @ T, 9 AWIALLT 3N
o (TTEM)....

ot X9 Frea: B TN T?

[RAJYA SABHA]

Mentions 260

SHRI GOPALSINH G. SOLANKF
(Gujarat): Sir, what is this? ...(Interruptions)...
Let them keep quiet.

st wumfa: =N @e1 % I 399 4w
(Interruptions)...

SHRI O. RAJAGOPAL (Madhya Pradesh):

Sir, this is very bad. ... (Interruptions)...

They don't observe any rule. This should
not be allowed.

SHRI GOPALSINH G. SOLANKI: Sir,
this is not the way to intervene.
..(Interruptions)...

TP HEY 99: W), BH I $H dH-IR
T BT AN SRR ST TP ... (TIEH)....

st 91 FEa: W, $TB S <A1 1B
. (TTEF)...

#t ARML W, % 9gd AIRIF AH B
..(FTFE)....

sft Re1 F1ea: & wfaae & iy ufieg 2
...(TATF)... TTHT FHET AR, Y ETHT Dl

TEINA S| ... (TaEM). ..

M WM A SAfeEt TURAT e, A
3if Ufeerer SRIFCH ¥ 3MUGT SRR &H A
ERERINEGNCIRACCAC S EC I SR Rl
b 1 T Bl 3Tl 31 YR WIEq e I8
AT IR E? 3 o I} € AT B9 WA <A? Tg
el EFT ATRYI SHG! dR% ¥ SfdTd 37T

MY ... (FAYH). ..

SHRI GOPALSINH G. SOLANKI: Now
that matter is over.
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SPECIAL MENTIONS

Need to Consider Sardar Sarovar Project as
a National Project

SHRI GOPALSINH G. SOLANIKI
(Gujarat): Sir, with this Special Mention, I
urge upon the Government to consider the
Sardar Sarpyar Project in GMJimst,as
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a project of national importance. I would like
to bring before the House what the demand of
the nation in these days. I want to know
whether we can meet that , demand and
satisfy the huge, increased population. I say
that those days have gone when we only had
the demand of "Roti, Kapada aur Makan". It is
true that the Government has to look after that
particular demand. But leaving aside these
three items, the word 'demand' has been
intensified and transformed into the demand
of "Drinking Water, Power and Foodgrains."

MR. CHAIRMAN: Three minutes to the
first Member and only one minute to the
second Member. I only advise you to follow
it.

SHRI GOPALSINH G. SOLANKI: Sir,
thMi is a very important point. Not only that,
it is pertaining to Gujarat State and is also in
the interest of the nation at large, and for the
first time, I have stood to make this particular
Special Mention.

MR. CHAIRMAN: In Special Mentions,
the time allotted is three minutes and one
minute.

SHR1 GOPALSINH G. SOLANKI: Sir, I
have been observing that in the last three
years, before you took over.

It is high time that the Government
considered as to how it could meet this
particular demand, the demand of drinking
water, power and foodgrains. We have been
discussing in the House the demand of
distribution of water of Cauvery and also the
demand of completion of other projects,
Almatti, Tehri and others, in the nation. I
quote, "If the pending projects which have
been planned in India are completed, the
nation could be number one in the field of
production of power, foodgrains and also in
the supply of potable water to all citizens."

At this juncture, I would also like to quote
an article titled "Silenced River" in the
'Ecology and Politics of Large Dams by Mc
Cully wherein he described the dams in the
world; China has 1$,820.
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followed by USA 5,459 large dams and India
has just 1,137 large dams. India is placed fifth
in the world. We have more rivers and greater
area than China. But because of the inter-State
infighting and intervention of the so-called
environmentalists and non-technocrats like
haba Amte and Meddha Patekar with the help
of foreign nations, which never think of the
good of India, many projects are delayed and
the progress of the nation is held up. At this
point I may also mention about a serial which
was displayed on the national channel on 20th
July, 1998, showing Medha Patekar as if the
saviour of the affected submergent people.
Since my State Government has fulfilled the
rehabilitation requirements, it was misleading.
Therefore, I raise this issue and urge upon the
Government to consider this project which is
known as "the Sardar Sarovar Project” of the
Gujarat State as a project of national
importance.

DR. BIPLAB DASGUPTA (West Bengal):
Sir, he is metioning the name of some
individual, Megha Patekar, who is involved in
this Narmada issue. ...{Interruptions)... But
she is not here to defend herself,
....(Interruptions)...

MR. CHAIRMAN: Please leave it,
(Interruptions)...Let him complete.
(Interruptions)...We have a number of Special
Mentions... (Interruptions)...

SHRI GOPALSINH G. SOLANKI: Mr.
Biplab Dasgupta, we don't intervene when
you name some people. We,don't intervene. it
is a question of development.

The foundation for this project was laid by
the late Prime Minister, Jawaharlal Nehru, in
the year 1960 to fulfil the dream of the late
Sardar Vallabhbhai Patel. When it was
planned, the height of the project was 520
feet. But in the year 1977 a tribunal gave an
award reducing the height to 455 feet. .When
the work was in progress and it reached a
height of 80.3 metres, on account of a public
litigation the hon. Supreme Court stayed
further heighteing of the dam in 1995.
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The final hearing pt that pcttition is fixed for
13th~ August, 1998. On corgjletion this
project will irrigate 18 lakh hectares of land.
Seventy-five per cent of the land That wilUbe
covered by this project is drought-prone. It
.will irrigate 75,000 hectardk of land in Jalore
and Barmer district of Rajasthan. This project
is very cheap and economical as it will irrigate
IGO hectares of land submerging only 1.65
hectares of land, whereas projects like Hirakud
and Ujhari have a sumbergence level of 27.7
hectares of land and 25.5 hectares of fond
respectively for every 100 hectares of
irrigation. On completion this prDject wHI
also provide water to 37,500 hectares of land
in Maharashtra through lift irrigation. The
State of (iujarat will be able to produce
foodgrains to the tune of 1,60,000 million
metric tons. Thus it can help meet the demand
for foodgrains in the nation.

Another point is this. Just a few days ago I
put a starred question about the power projects
pending throughout the nation. In the reply it
was stated that the total capacity ol the power
projects pending throughout the nation was
8,000 megawatts and they were ongoing
projects. The other day my friend, Shri
Nilotpal Basu, stated that if the water of
Brahmaputra was utilised, we could generate
power to the tune of 75,000 megawatts.
Therefore, when we are going to conclude the
50th anniversary of our Independence just a
fortnight after, I would like to impress upon
the Government that India must grow by
utilising the natural resources of all the rivers
without allowing the water to go to the sea.
Tlys Project will generate nearly 450
megawatts of power. The second good thing
is. it will generate. 1,450 megawatts of power
out of which 57 per cent will go to Madhya
Pradesh, 27 per cent will go to Maharasht(a
and 16 per cent will go.to Gujarat.

MR. CHAIRMAN: You have taken more
than three minutei. Please conclude.

[RAJYA SABHA]
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SHRI GOPALSINH G. SOLANKI: Sir, I
will conclude in a minute. I may say here that
generating power from thk project would also
be cheaper as compared to Maithol, Tilaiya
and Shriram Sagar. These projects produce
one megawatt of power with the submergence
of 3,313, 1,875 and 1,266 hectares of land
respectively, while the Sardar Sarovar project
will have submergence of just 25 hectares of
land for generating one megawatt of power.
Therefore,....

MR. CHAIRMAN: It u over now.
Shrimati Urmilaben Patel.
(Interruptions).

SHRI GOPALSINH G. SOLANKI: Sir, I
will take just one minute. {Interruptions).

MR. CHAIRMAN: You have already taken
more time. We have to finish all the Special
Mentions.  Shrimati  Urmilaben  Patel.
(Interruptions).

31 (sihrelt) Sffen formas e (Towm):

Y GuTafy: 3MaRT T e o1 99T B

S1. (sftwehh) Sfen Rrmwrg wea: w1 @
dief & forg Agre e ...

A T 98 TET &, AIDT AT THY < &
3R 9 ST+ e 2

Sl () Sffen Remwg wea: W, |
$EA ATE § b WRER AR Bl S8 Sl

T AR T ... (TIIM)....

SHRI GOPALSINH G. SOLANKI: Sir, the
project cm iu completioii will have more than
3000 anciHuy ...(Interruptions)...

MISS SAROJ KHAPARDE: What is this.
Sir? ...(Interruptions)...

MR. CHAIRMAN: I have called Shrimati
Urmilaban ...(Inerruption)...

SHRI GOPALSINH G. SOLANKI: Sir,..;
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MR. CHAIRMAN: no.
(Interruptions)...

MISS SAROJ KHAPARDE
(Maharashtra): Sir, you have called her and
he is still continuing.
...(Interruptions)...

MR. CHAIRMAN: I have called Shriinati
Urmilaben.

SHRI GOLAPSINH G. SOLANKI: Sir,
1 will complete in three.,
Sentances...(Interruptions)...

MISS SAROJ KHAPARDE: Sir, this is not
fuT....(Interruptions)...

MR. CHAIRMAN: Mr. Solanki, she is
supporting you. Yes, Shrimati Urmilaben.

3. (shwe) Sfien frFwE wea: W, &R
wref grEg S MU Sff 9 WRER WRIER Bl
gHICe 91 HE! Bl W), TR 919 ot I8 & fh a7
SO g1 HISide € Sl HiRgsT el &l 78 X <9
DI T RIS B YIS W 81 YR ORI B
ST RIS ST 31T =T U1+ o R &Y &, I
W I B O H U ferar waan gl
TSR 3R TS P Solc Pl g8 Y 9491 Adbal
2 3A9 99 WIoleE B BNIg 25 ATl A By
NESERE R I NNEIREEE IR K I
AP 21 Bl § i § e e § {6 11
WRTA 8P W TT € HT A 21, It W
AT T B, Fama T 81 O 99 B9 91
o 2. . W arRET < 9l 7, 31 €S @
o feEmr ST § &R S Tad 9 9ads
SIH &1 I8 95d BTG 91 21 ... (). ..

SHRIMATI SHABANA AZMI:
(Nominated): Sir, Ms. Medha Patekar cannot
be called anti-national. ... (Interruptions)...

1. (i) e e weel: W, § U8
B TS G| .. (TIIM)....

MR. CHAIRMAN: Please. She U raising a
point of order.

SHRIMATI SHABANA AZMI: Sir, Ms.
Medha Patekar is not here to defend herself.
How can she call her anti-national? She is not
here to defend herself. (Interruptions)
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MISS SAROJ KHAPARDE: Sir, nobody
has called her antinational. (Interruptions)

SHRMATI SHABANA AZMI: what is the
meaning of calling her anti-national when she
is not here to defend hereself? (Interruptions)

MISS SAROJ KHAPARDE; Sir, she has
not taken her name. (Interruptions)

3. (e sffen fermwg wea: W, §9
et &1 9T T2 fern B ... (Faem)...

MISS SAROJ KHAPARDE: She has not
mentioned anybody's name. (Interruptions)

SHRIMATI SHABANA AZMI: Sir, she is
not here to defend herself. (Interruptions)

31, (e Sfien frFwg wea: W, a7
TS Saavie 81 § @1 IR |7 872 3 Arell 9
IE ...(FAYM)... I8 fHaa! Rraer) gl 87
..(FAGH).... S AT &q1g T8 &, S aTd Hel
ST Y8 & ST SThRUTH Us sTedhRe A !
P TG AR, G AR ... (FFEH)....
Sqave YRS & ot fodt ff @ &
ERT TS STl & SHH! IR T8

At wwmfr: Reg A @ gEw =i
Ricsre|

31, (et Sfifen RS wea: 3R oR
HRATR L.

MR. CHAIRMAN: Please sit
dov/n...(Interruptions) Let us understand
it. You cannot criticise something which
would be unfair to a person who is doing
something which is non-violent. If some
people are doing anything even non-
violently, you can meet them there. You

cannot raise the matter
here... (Interruptions)

SHRIMATI URMILABEN
CHIMANBHAI PATEL: 1 have not

mentioned any name....(Interruptions) 1 have
not named anybody. It is a general stiitement
that whosover is doing this
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Activity...(Interruptions) Jgi & A1 qTd
Bl.....(au™)... ¥ & &1 T arerh o 78t
gl ....(FIEM)... B Teb Bl AU TGl =l
BT AVPR & AfhT T2 & BN BT JH Br
IHR TE Bl....(FIIF)... IR I TS
ST U 9T TR ]8T © A 1SS g A
ST B T8 IEA?.....(FEAYF)... T T
<1 % Rafefor=a Bl.....(=aem)....

SHRI YOGINDER K. ALAGH (Gujarat):
Sir, I am on a point of order.... (Interruptions)

SHRI PRANAB MUKHERIJEE (West
Bengal): Sir, most respectfully, I would like to
submit that the normal practice which we have
is that we don't take names. Even in this case
when the name was taken, objection was not
raised at that time. But when the hon.
Member, Shrimati Urmilaben Patel was
speaking, she did not mention “ny name at all.
But is there is a perception that certain
activities are anti-development, others may not
agree with it. But there is nothing wrong in
criticising even nonviolent anti-development
activities. Therefore, most respectfully, I
would submit that there should not be mention
of any name. There are certain activities that I
may not like, but others may like them. But
every member should have a right to express
his or her opinion without mentioning any
name.

SHRIMATI SHABANA AZMI: 1t is the
word 'anti-national' that I am objecting to.

MR. CHAIRMAN: Let me find out. I want
to know whether the word 'anti-national' has
been \x&c6....(Interruptions)

SHRIMATI SHABANA AZMI: The word
anti-national' cannot be used... (Interruptions)

MR. CHAIRMAN: Please sit
down...(Interruptions) Let me first complete. I
want to know whether you were referring to
the word 'anti-national’ regarding..
(Interruptions)

[RAJYA SABHA]
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SHRIMATI URMILABEN
CHIMANBHAI PATEL: I have not used
the word 'anti-national'...(Interruptions)...

SHRI YOGINDER K. ALAGH: I have a
point of order on this. Sir, the point is a very
simple one. It is not a question of naming
anybody. The day before yesterday, in the
debate on the Working of the Ministry of
Environment and Forests, I read out two
statements because those were substantive
issues. I said: There are groups in the
country which support statements of the
following kind." This is on
record...(Interruptions) 1 will just take one
minute ...(Interruptions)

PROF. VIJAY KUMAR
MALHOTRA: Sir, we want to know
what the point of order is.

SHRI YOGINDER K. ALAGH: I want to
say this. I think that it is perfectly legitimate
for people from Gujarat to raise this issue. In
the anti literature on Narmada, it was stated
that since the 1940s, the Indian National
Movement has tried to compromise tribals.
The Chapter on Tribals of the so-called
independent review says this. It abuses
Nehru. Now when such statements are made
and it is well known that they are made by
groups which have associations who work
on a global plane and who have strong
representation in India, and when we bring
this up, what is wrong in it? I would request
you to give us a chance to have say...(Intei-
ruptions) These are written documents.

MR. CHAIRMAN: Let me say. I only
refer to what Madam Shabana Azmi said
that the word 'anti-national' had been used...
(Interruptions)

MISS SAROJ KHAPARDE: She didn't
use that word.

MR. CHAIRMAN: If the word ‘anti-
national' had been used, it will be expunged.
As regards anti-development activities,
different perceptions can be there. That
word can be used.
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MISS SAROJ KHAPARDE: Sir, Mrs.
Urmilaben Patel said in her speech that it was
anti-developmental work.

MR. CHAIRMAN: That is all right. Please
hear my ruling. If the word was 'anti-national’,
than it cannot be used. There can be different
perceptions of some anti-developmental
activity. That can be used. What she was
referring to was he use of the word 'anti-
national'. If it has been used against anybody,
it will be removed. 'Anti-development' as'a
perception can be used. (Interruptions)

SHRI YOGINDER K. ALAGH: But,
Sir, I don't wunderstand this. The
following can be said ............

MR. CHAIRMAN: I will not go into that.
Now I have given the ruling, don't try to go
into it. (Interruptions) Please sit down now.

SHRI YOGINDER K. ALAGH: It is not
being fair to us.

MR. CHAIRMAN: Again he is saying, "It
is not being fair....". I am telling you, this is
not correct after .my ruling. I condemn it.

1. aht Sfien A 9eer W, a1
T8 FHE o1 fF oRa & w9 I RIS
ST, SR B B 30-40 TSR STl
7 U & TSU & Bl BT BT oA
SO 3 9¢ T&T B 39% o0 arbal daT A
N g e &1 B U8 STadHed Hiede
TIE N RE?
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PRIl ¥ fpas & ATl 9 I Wiotae 9 781 &l
T SHD! 6 TR BRI H 9711 AT ! A
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I BM d9 @ A 39B T fhad RIS
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TE € S U < P AW IMEH F SR I
TAEERI oG 32 B2 Y Afth Bl T B Bl
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EIAC I BT Tl T & RIS I8 <0 | ggall
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ST % | SHIF < B 91 21 I8 o §
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B 9 1 A T8t it o a1 § I Regpd
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PR T & fob G BIC 4 fbe 4 gaa! fZal
B aTelt 81 3Ty 3711 Ih I SToTHe 31 aTell
2 SO TS AT °e BT WU IdqTeh] I Teb gl
T BRAT ATE & [ IRBR TR IR B &,
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21 U8 9 TTerd Rye< e 81 9% IR § &8 I8
HET 7 5 U W, Seftergftener A
BT @A A2y fF ). W™ T Wil R U
AT BT Ies 96 H Rusi 2 81 a1 S9aT ded
TAHE BT HIee HRAT A1RY| I8 37 e+
fp ARPR $7 T AR BT | WY 37T R ORI
ST Bl IR A, AERTE B ST Bl 3R 3,
RTSTRAT B ST B 3R 3, 7eF U BT STl

SHRI GURUDAS DAS GUPTA (West
Bengal) : Sir, the whole Hosue doesn't
support.

... (Interruptions)....

1 made it very clear that the perception
being expressed may be the perception of my
friends and colleagues. But there is no
unanimity on the question. There is a
different view also in the country. But we
must be respectful to other views.

... (Interruptions)....

SHRI YOGINDER K. ALAGH: Mr.
Chairman, Sir, we should have a debate on
this.

31, (sfirehh) e R weer .4 w
W <Y P IACBR ... (FAEM)... ST

SHRI JANARDHANA POOJARY
(Karnataka): These other views and
perceptions are coming in the way of projects
all over India. No project cbe carried out. No
project can be implemented.
...(Interruptions)....
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SHRIMATI VEENA VERMA (Madhya
Pradesh) : Sir, we all associate ourselves with
what has been said.

SHRI RAJUBHAI A. PARMAR (Gujarat) :
Sir, we all associate. ... (Interruptions)....

MR. CHAIRMAN: Now, we go to the next
one. Shri Onkar singh Lakhawat.

Danger to Internal Security due to Large
Scale Influx of Bangladeshis

A slieR fie aamEa (rorar) [k
qEI5Y, § 39 fIRI Seoid & N1 98 & |
REAREESERSICIERI K-

SUNEERICIASIEAREIASUGH
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Tig & 9N H I S R 7, 98 foedt &
TET EREch| AT TR S F X I QT
PRIG TR gAufST o T, THT 1150
fopeiier & iy W 8, S9d R
g9 RIER SR 21 ufay @ 2 dr
ST BN I F 1SR T IR T2 T 3R
HI9T & PHRVT I8 He Il 81 81 &1 A8
, # fYdeT HR1 aTEdT § 9 <% ¥ 3500 PRIS
o7 forafa 811 & 981 W 4000 PRI$ B9 Bl
TP F AT T&T A AR P e ST &
TR QT § BRIS BT BT A F Y F& S
T2 ¥ 3R 39 gais & wror fRAfY it 81 IS ¥
& X IR geRhraTe] wTfhal g8 ) IR Sor
T TS 21 3@ S gy e, ST
YT, AL YS9, HERTES 31X TSR Th Jae
PR Y &1 S H oA 8 o §1 99 gane |
e & T E1 SRRRT B TR B o B
qed sl B JWI H ol gY § W9 -
Wgod U8 I8 © [ 9P IRM HTS a1
S M & 3R ST A HAGT oAl 7 371 T
gl fUoa ol ooPR § 1o v drareeh
ARG gdeT 7T ST 15 a9 | ggf AleAd! BT
BT B BT AT el 7 IHH! 3R ol a8
Tgd &ar &1 Qv 81 F ™y e seA
areal § 6 g 4R 576 "R & BRI qd
YRS T87 q TR B o 7Y 8| ARBR 4
ST YIRATE T oI <81 21 7 Jmaeh!
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e & 91.TH.UF. & 37157, &b STy Bl T
3791 9 - YA ATEd g o S Hel 8l

"What is the most worrying aspect?

The presence of so many foreigners among
purKtiidst provides a good cover for spiet
afkd saboteurs. Last April a Pakistanr
saboteur had been apprehended in Delhi. On
his interrogation it transpired that he had
criss-crossed the Bangladeshi border at least
five times in the last tow years and had been
involved in various bomb blasts in Delhi. The
Dhaka-Calcutta axis has become a golden
route for the ISI. It is known that West Bengal
is a safe haven for spies."

In another line the IG said, "Perhaps it is
because of the attitude of the State
Government. Once in a meeting between two
very senior officials of the BSF and the State
Government, the BSF official brought up this
issue. After skirting the issue for a while the
Government official said, "Our Government
believes in certain principles." The BSF man
replied... (Interruptions)....

Kindly hear me....(Interruptions)....

SHRI DIPANKAR MUKHERIJEE
(West Bengal) : What is he quoting?
...(Interruptions).... From which
newspaper is he reading?
... (Interruptions)....

sft iR RiE o § ve .o, @
§eY UG &l E.....(FGUM)... IT 41.TH.UB.
H1 R BN & Ryt A1 FRaam &1
1T & 3R A9 & #ft aTR.TA. g | 98t <
e o1 TRAT 8, I8 1.79.9%. 61 3ns.Sfl. B
I 37 BT B

The officer explained that his Government
believed in the principle of the unity of
proletariat. ...they are sympathetic. I am
worried about this attitude. People have
forgotten that India was already partitioned. ...
(Interruptions)....

TR, | ST B TGS MMIP AT 3T BRAT
TR § | Pl I8 T Fol o9 FIerasi
ARTR DI



